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SHRI ANNASAHIB SHINDE : 1 have
bro adly mentioned that the Government of
India are not exporting edible oils or groun-
dout. [ will require notice as to the export
of the particular commodity he mentioned.

About cocouragement (o farmers for
production of oilseeds, I have alrendy explai-
ned the position in detail.

SHRIMATI SUSELLA GOPALAN @ Is
it a fact that Government are reluctant to
stop the impart of soya beans because it is
tied up with PL 480 and they want to serve

the interests of the industrialists to the
detriment of the farmers and the common
people of the country?

SHRI ANNASAHIB SHINDE : | have

cxplained that soya beans are being imported
because there has been some shortage of
edible oils in our country. In order to

supplement the available supply, we have
taken this step.
In rep'y to an carlier question, | have

already said that it is being imported under
the PL 450 czgreement.  We are also impo.t-
ing from Canada and USSR, und not only
from the USA. There are not many count-
ries whivh cen offer surplus  edible oils for
export.

Fall in the off-take of Fertilisers

*243. SHRIMATI SHARDA MU-
KERJEE : Will the Mipister of FOOD
AND AGRICULTURE be pleased to state :

(a) whether it 15 a fact that the off-take
of fertilisers from the State Trading Cor-
poration is sluggish and the stocks are
lying piled up with them;

(b) the resons for such sluggish off-
take ; and

(c) what measures have been adopled 1o
clear the accumulated stocks and future
imports against contracis already entered
into ?

THE MINISTER OF STATL IN THL
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT & CO-
OPERATION (SHRI ANNASAHIB
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SHINDE) : a) to ¢}, A Statement 15 laid
on the Table of the Sabha.

Statement

a) The State Trading Corporation
(oow Minerals and Metals Trading Corpo-
ration of India) imports fertilisers on
bebalf of the Ministry of Agriculture from
Rupee payment countries like USSR.,
Poland, German Democratic Republic and
others. Regarding the nitrogenous fertili-
sers handled by them, they act only as
purchasing agents and these are passed on
to the Central Fertiliser Pool for distribu-
tion to the States. Regarding potassic
fertilisers, they not only handle them, but
also distribute them through their agents,
the Indian Potash Supply Agency. The
off-take of Muriate of Potash from the
State Trading Corporation has gone up
from 1.49 lakh tonnes in the period between
April, 1968 to January, 1969 to 1.67 lakh
tonnes in  the corresponding period of
1969-70,  White this off-take in 1969-70 has
been less than planned, it is not a fact that
the stocks are piling up.  The stocks, in
fact, arc gradually coming down,

b} und c'. The main reason for the
lower off-take has been the disinclination of
the farmers 10 apply potash in recommend-
ed doses since its application does not
immediately show results but only improves
the quality of the grain and makes it
more resistant (o diseases. Since greater
effort is needed to convince the farmers of
its utility, the State Tradiog Corporation’s
investment over promotional measures has
been stepped up in 1969-70.  Another
reason for the comparatively low off-take
has been the prevalence of different prices
for potassic fertilisers sold by the S8.T.C.
and by the Central Fertiliser Pool. This
bas been remedied by unifying both the
sources of potash supply and also pres.rib-
ing uniform all-lndia prices.

The ST.C. had a stock of 1.28 lakh
tonnes of Muriate of Potash on January 31,
1970 valued at Rs. 4.54 crores. Currently,
the rejuirements of all kinds of fertilisers
are being reviewed with the States and
mapufactures. However, the requiremeat
of Potash for the year 1970.7i has been
teniatively assessed at 4,580,000 tonnes in



15 Oral Answers

terms of Muriate of Poiash, WNearly half
of this will be consumed in Kharif. 1970,
Two-thirds of the Kharif requirement,
namely, 1,60,000 tonnes have (0 be in stock
by the 1st April, 1970. 1n the light of
this, the stock with the S, T.C. cannot be
considered excessive.

SHRIMATI SHARDA MUKERJEE:
The Minister has stated in his reply that
pitrogenous fertilisers are given to the
States for distribution, 1 would like to
draw his attention to the fact that the
distribution of farlillsers has turned into a
political racket because the whole rural area
can be controlled if you control fertilisers
and seeds credit.  In view of the fact that
4he farmer is suffering heavily—either he
gets adulterated fertilisers or the other
services supposed to be given with the use
of fertilisers are not given to him—would
the Minister go into this and take such
promotional measures as would not be
tied up with political interest ? Wherever
there is adulterated fertiliser distributed or
fertiliser selling in the black market, the
STC and the Central Government wash
their hands off and say that distribution is
done by the States. What measures does
the Minister purpose to take to see that
the farmer does not suffer as far as this is
concerned ?

SHRI ANNASAHIB SHINDE : [ have
great respect for the hon. lady. But may
1 submit that her observation is not quite
correct, because the availability of fertilisers
in the country is 5o easy now that any-
body can get them ? In fact, there are
complaints from cooperative societies and
others of accumulated stocks. Of couorse,
recently there has been a good offtake,

SHRI RANGA : What about the excise
duty 7

SHRI ANNASAHIB SHINDE : More-
over, the Government of India, particularly
my Ministry, have taken positive steps on
the distribution of feriilisers by removing
restrictions. Anybody can now undertake
trade in fertilisers; he has only to register
with the State Govemmment. This restric-
tion has been imposed as we do not want
adulteration in fertilisers, to which Prof
Ranga referred the other day.
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We have not received a single comp-
laint from any part of the country about
non-availability., It is wrong to say,.,

SHRIMATI SHARDA MUKERJEE :
Mot non. availability.

SHRI ANNASAHIB SHINDE:; ...that
politics is being introdoced in fertiliser dis-
tribution, because the availability is so
casy, and that is also not the intention of
of Government. In fertiliser distribution,
Government are not the only agency;
private trade and co-operative societies are
also allowed to distribute,

SHRIMATI SHARDA MUKERIJEE: It
is not a question of non-availability but there
is not enough offtake and the reason is that
firstly you must have credlt, secondly the
fertiliser must be of the right sort, thirdly
the fertiliscr must he made available 1o the
farmer after doing some soil testing and so
on, These thiogs are not given. The
people who are selling the fertilisers are
obligated to the politician, that is the point.
That is why I want to know whether this
it becomes a system where commercial and
technical considerations are used instead of
political considerations. 1If you are on the
right side of the ruling party, then all
services are given to you along with the
distribution of fertilisers.

SHRI VASUDEVAN NAIR :
knows by her own experiense.

She

SHRIMATI SHARDA MUKERIJEE :
Yes, 1 do ag.icultural farming on my own,
I know because in our district of Ratnagiri
we do get the right type of featilisers, that
is the point. Will you please ask the
Minister to let me know whether he will go
into this whole system of distribution and
the utilishion of fertilisers so that the
farmer benefits. The C,Imrmm of the
Fertiliser Corporation of India..

MR. SPEAKER : Please do nol make
a regular spaech,

SHRIMATI SHARDA MUKERJEE :
But why do they hate giving the right type
of answer ? Here in this statement they say
that the STC does not have excessive stock,
and the Chairman of the Fertiliscr
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Corporation of India says that the stocks
are piling up. Which is true ? 1 would like
to kmow what the true abpswer is,
why there is oot enough offiake. Secondly,
in view of the fact you bave stockpiles, will
you change the practice under which you
are giving more and more of fertilisers
which the farmer does not want or cannot
use 1 say it bas become a political question,
it is no longer a question of the farmer.

THE MINISTER OF FOOD AND
AGRICULTURE  (SHRI  JAGJIWAN
RAM) : The information of the Member is
rather out of date.

SHRIMAT!I SHARDA MUKERJEE :
This was given only last month.

SHRI JAGJIWAN RAM : That appre-
hension might have there so long as it was
the monopoly of the co-operative societics
to distribute fertilisers, but I have said that

she is out of date because recently we
have issued orders that the fertilisers
may appoint their own agents,

previously they could not, in their areas and
even licensing will not be necessary, they
will have simply to register with the STC,
and the fertiliser factories are free now, as
a matter of fact 1 have iosisted on them
to do it, to take promotional activities in
the arcas which are covered by their
factories. Therefore, the gquestion of this
political implication does not arise, It might
have been there when it was entirely (he
monopoly of the co-operative societics.
Now all agencies are fuoctioning for the
distribution of fertilisers.

There was some siackncss o
offtake of feriilisers last year when there
was delay in the monscon, and my hon,
friend, Shri Jtanga, will koow that in areas
in Andhra or Madras or cven in Mysore,
when there was scanty rainfall, the farmers
could not take the fertilisers for application.
This year after the winter rainfall there has
been a satisfactory offiake of fertilisers,

SHRI CHINTAMANI PANIGRAHI :
Apart from the question whether politics,
when it becomes barren, needs a little
fertiliser or not, 1 would like (o know from
the hon. Minister whether, since he
mentioned just now that last ycar there was
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shortfall in the offtake of fertilisers, Govern-
ment is taking into consideration the actual
requirement of the fertilisers in the couniry
when it goes in for contracts for bigger im-
ports of fertilisers. 1 would like to know from
the hon. Minister the actual requirement of
fertilisers for 1970-71 and the target of
their contract for import from the different
countries,

SHRI ANNASAHIB SHINDE: As
far as the first part of the question is
concerned, the hon. Mipister has already
made a reference to the fact that
the offtake was a litile poor last year
because of failure of rains, but even then,
last year also the increase was to the tune
of 13 per cent over the previous year,
This year there has been a considerable
increase because of favourable rainfall in
winter and the increase in consumption this
year alone has been, in the case of nitrogen
25 per cent, in the case of PTO 13 per
cent and in the case of PTO 16 per cent.
So, there has been an incrcasec in the
offtake during the current year. We wish
it were more, Bul it is not corrcct to say
that the increase in the offiake of feriilisers
is not satisfactory this year as compared to
last year.

While working out the programme,
Government did take into consideration the
availability of stocks in the country and
that is why a minimum programmme was
worked out last year and the import
programme was drastically cut down., This
year also we are takikg into consideration
the possibility, what would be the internal
production of ferlilisers and what are the
stocks with us, On that basis alonc we shall
be taking steps for imporis next year. Next
year's consumption target is 1.9 million tons
nitrogen,

SHRI RANGA : Are Government not
aware of the fact that there is increasing
indulgence in adulteration is which even
some of the renowned suppliers and
manufacturers of fertilisers themselves are
indulging in? Would Government muke
careful enquiries iolo this particular
matter 7  Have the Government made
any enquiry at all to find to what extent the
imposition of excise duty last year had
been responsible for a risc in the price of
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fertiliser and as a result there has been

reduction in the demand of fertilisers by
peasants 7
SHRI JAGIIWAN RAM: With

regard to adulteration in any commodity,
when there is shortage there are chances of
many malpractices.

SHRI RANGA : Even then, Chalk and

chupam are mixed; you ask your
colleague.
SHR1 JAGJIWAN RAM : Whenever

there are shortage in any commodities, mal-
practices and chances for adulteration in-
crease. When the fertiliser situation is
casy and comfortable I do not think there
is any chance for malpractices. All the
same if the hon. Member brings to my
potice certain instances, necessary action
will be taken. I regard it as a criminal
activity to adulterate fertilisers. So far as
the offtake is concerned, 1 should like to
remove the impression of the hon, Member.
Last year it was not accordiog to target
but it does not mean that the offiake
went down as comparcd to the previous
year. Growth was not as much as we
had anticipated. 1 have given the reason
for that; that is the only reason.

SHR1 RANGA : Excisc duty ?

SHRI JAGJIWAN RAM : That
not responsible,

oft waeeTe o - wsaer AR, W
weoft wfieg & qg wgr e wieargare o
ot ZHiz qr IgE gAfas arEdw Adf
gat & IawrQF ger wXW g fe
W FREATCAT § IFT NG SYITAT T3-
w¥ fega w@ §, 25 qW@7 & wumar
feam Iaer wqtn ot v § wREd
2 fema Mt sawt v w7 § A
% fomwr oforrw gz ian § fe @l &
W AT frrz R Y R WA A
& wmar wgar g e @)2.az feam
wieamga &1 g R w3 aife ¥ F
1% a% garAAe G§ Ay Fqr e g

was
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gy § W Tar swW§ ¢(vawam)”’
90 gtz fegr ¥ ¥ faaa, @Y e
FIT w97 @91 UiFeAT YT § @
¢ SuwT ¥ 10 9@ wIgEr gar @
o g 9@z fRIA) #1 90 qid< @
&1 wEgT gar g ar & snaar angar g
fis gLETT & 918 3@ IFIT WY F1E AYIAT
g fomd aftc & & G2-aid fgm it
wiemgmT §) s@a F wF ? afz 9
gdr dieomr @ oY ¥ feqar sow g
uYT #qr 9T, fagd g o Sroeeh
W 7 wfeargat o o g7 agr & @
IF! &7 w0 arfe sfearac « feme
sqTET gy w7

SHRI ANNASAHIB SHINDE : I could
appreciate the anxiety of the hon., Member
that smaller farmers should get the advan-
tage of fertilisers and other inputs, It is
Government's effort to see that credit is
made available and fertilisers are made
available in time and distribution arrange-
menots are made properly, etc. Il all these
things could be satisfactorily arranged,
perhaps a larger section of the smaller
farmer can be covered., | can see the
limitations. There are certain difficulties
for the credit institutions and the factories
in reaching all the small farmers,

But as far as the policy decision of the
Government of India is concerned, we have
now related the availability to credit to crop
and not to security. Therefore, even the
smaller farmers should be in a position to
take advantage of this. We have taken a
pumber of positive steps to improve the
existing distribution arrangements. So, at
all points, especially in the ioterior areas
which are far away from urban areas, ferli-
lisers are stockpiled and the availability is
made easy, Soine of these steps are being
taken to serve the purpose of the smaller
farmers.

Wt sewm g AU sAE g
g1 f w1 gRIT A A€ e ami §?
ag ot fuw § ag quA § Wk I g
w1 war aff § wr § wwfeg war
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FWwIR & g% fag N @w g g,
w17 g€ g ) 9g I qamy ?

SHRI JAGJIWAN RAM : T will refer
the hon. Member to the budget provision
itself and the budget speech  of
the Finance Minister in which reference
has been made to small farmers and landless
labour and what is the scheme the Govern-
ment is going to introduce. If you read
it ; you will find it is being done,

st wATNT U : WA WEET,
gt FW F @t § oFgran)
7q /AT A9 EF gH SEaET A8 &N Wik
IqF1 AT AAY ST 7 A frAawdd &

Rz 17 Ftur ?

MR, SPIAXER AT VETy SOITY even
the Question Hour v.kes the shape of a
short debate. | am not allowing the ques-
tion.

sl watemw A & wLaw wgiam,
wiq § faAdt #war sgarg fe ag N
swfeargad a3 fagd @i gzt aarf €r |
qaFT WA /A 7§ gH frEmwmy
afeq T wig ag Ag RemrIgd §
ar wraET "qAT F

SHRI BISHWANATH ROY : In view
of the specific question put by Prof. Ranga
regarding the adulleration of fertilisers,
may | know whether the Government pur-
pose to entrust the Agro-Industries Corpo-
ration and district agriculiural departments
with the distribution of fertilisers to the
growers 7

SHRI ANNASAHIB SHINDE : There
is no bar on any agro-indusiries corpo-
ration or district agriculiral department
from undertaking the distribution of ferti-
Jisers even according to the present policy.

SHRI P. GOPALAN : While mention-
ing in the statement that the offtake of
fertilisers in 1969-70 has been less than
planned, the Government has tried to give
some fantastic reason for the deline in the
rate  of consumption of [fertilivers,
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such as the disinclination of the farmers
to apply potassium in the recommended
doses. Another reason given is the pre-
valence of different prices for potassic
fertilisers stocked by the STC and the
Central Fertiliser pool, I would like to
know from the hon. Minister whether it
is a fact that as against the annual com-
pound rate of 30 per cent increase in ferti-
liser consumption stipulated in the fourth
Plan period as the bases for achieving the
production target as the new farm strategy,
the increase actually recorded in the first
year of the Plan was not more than
12,5 percent 7 In view of this sharp decline
in the consumption of fertilisers, 1 would
like to know from the hon. Minister
whether it is mot a fact that the basic
reason for the fall in consumption of
fertilisers is the non-availability of ad-
equate credit to small farmers who are in-
capable of purchasing and using these
fertilisers.

SHRI ANNASAHIB SHINDE: In
regard to the first part of the question,
the hon, Member referred to the statement
which has been laid on the Table of the
House. But if the hon. Member is good
enough to refer to part (¢) of the question,
be will find that it refers only to the stock
with the State Tradiog Corporation, The
STC distributes only potash and my state-
ment refers ooly to potash and it does
not refer 1o the nitrogenous and other
phosphatic fertilisers, because the question
is with regard to the stock available with
the State Trading Corporation. As far as
the consumption of other fertilisers is con-
cerned, the position has already been ex-
plained on the floor of the House while
replying to another supplementary.

oft vgeire frg wret : war g 4w
fe ot ama feem & ot § g ofe &,
AT I IT B Ag faeAT we w B
WX w1 IaeT g w1 A & fe 3w
fag forar et &1 s v wifgg
IgaT g4 fear Iasr At s a1
gafrmgamfin g, M w www ¥
ATETT TAET T I won wigh § 7
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SHRI ANNASAHIB SHINDE : There
is a separate question whether the yields are
declining. The fact is, yields are
not declining ; that is 4 wrong impression,

HEqA AEAW © FIT TI(F AT 1F
9T g IF & W Wi F@ar =ifg

st YEEME mEWS! ¢ gATX RW &
AT smAl FT qAE & 1 I OF qar
gare § forgd st azgamfat g § &
wignr f& @@ al & 99 9T TASIG
fee€ @rg 1 3g 85 WG W goem W
Fa¥ TA A w1 g gafag @
gz gl § qgA fear s

S e hpdee Glma] 2 ]
Kol kg = e K L] g3 S
JWlyl 81 g i e A Jlye L
epb A S Waala e 4 J9p
A0 - a0 ke g
2 Jly €y dly dat £ S
[- o Lo ey oS gl y2 (ol & (]

weaw WENT : RAANT qxew @
W}EfF & UIT 991 WX wT InE
UIE qT gA AT @ § | qg oW wE
37§ Y wYwr fear s

st go wo wh : g »ft AT A
% ¥9 ®w ¥ gfoms § i 91 wwase
GlzAIEad 1 WIRG AL A WY AAG
¥ qoAt wfiT § wfzamed w1 gEw
A sy § @ & drwr qarw ST o
¥ woar wgar § fe war woft wdtew oW
ame quik st & f5 frey &
ofzamed 9T W Yearew ¥ wArg
af § TN a7 w7 w7 aife G2 wa-
wr< 0t Tast 8 w@Avw e aw ?

SHRI ANNASAHIB SHINDE: We

have already explained the position about
the credit policy, etc.
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weIw R : ag 98y WY qEr A
T ]

ot Ay |EASt c ¥AT g3E A4 R
fis wicangwd & w7 (AW ¥ g9 78
gt ¢ v g arwe ¥ wfzarmgad & ow
Tga SUTRT 9% AA ¥ Wi faw guaw
qT dET wE ¥ gexA oY ag Fgh gk
Foit wé gl Ast ok ? F wqyr et
T &1 faar 9T wg gwar § o samea &
g fram W& @ ay gAfas 1w 93
ar 97g Ag fawdt 4v 1 g% fafieex
oIgT FT A AT T FT AGYT g
fo aig #Yalr agi @1 gFrwa a3
¢ fx fram fasdl F ot fer @ ¥
o\ sigia gAw faqar or s @ig adf
¢ O gy aw ¥ 3, @w aga wgh
A} qx faadt oY wr gg A g fw
ag fawrad s@r & arq wif § e sigt
qY 17 @iz £ 9eT § 98 BT FE-
A w1 Ag qf=dy § og@l owmo
gg At aft § e arwe § 9fE e
£ ¥1ng s @dY § wufoy frma g
¥ aft A wgd A wremwrd ¥ wEw
¥ arz £ sqrar AW 7 & 57 T gEgw
ferq T war wifow s W § ?

pte 12 WSl el 2 ]

fry S Junted S S il S
St Srurlitds S a gy
Flyw oyl o8 X arga w0l gy gl
LJL"’ By 0 wynd ds olgs W = )
- F P e S me e
Uy e &8 3 Wy S oo 515 Al (yae
¥ leS e Sl S
e e ot <l 5y g e
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~A by Kla SOl &S Iy L agpad oS
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oleS ya sl o5 gl A payh ol S
QU - Je g pald Sy g
ol S e elke &g &5 2 Ay
wiyd S oW e S e S
Ut S sl e H 2
U e it S gy pdy
e S O iga e it S 2
OSF  Jy gleS Sl 2 gpp il
ol yae hl o SRl o5 Jala U
A Ll L b J 8 easd sl S
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SHRI ANNASAHIB SHINDE : We
have not received any complaint. but if he
gives me any particular instance, I can look
into it. As far as availability is concerned,
we have written to all the State Govern-
menis that whatever quantities they want,
we are prepared to supply them, apart
from the fact that there are private agencies
which distribute it. We have also not
received any complaint about high prices.
Because of the easy availability of fertilisers
all over the country, they are available at
prices which are broadly fixed by the
Government.

st yegre wewed gl § g

FY qg AAFIL AT
U hgki— ek ] 2]
[- s ol % of

Fall in the Average Yield of Wheat

*245. SHRI SITARAM KESRI . Wwill
the Minister of FOOD AND AGRICUL-
TURE be pleased to state : -

(a) whether it is a fact that the
average yield of wheat was on the decrease
during the year 1968-69 as compared to the
previous years ;

(b) if so, the reasons thereof ; and
(c) the steps Government propose to

take to improve the high yielding variety of
wheat and other agricultural products 7

THE MINISTER OF STATE IN THE
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MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION  (SHRI ANNASAHIR
SHINDE) : (a) No, Sir,

(b) Does not arise.

(¢) Besides research and use of newly
developed wheat secds, the sieps taken by
the Government, include (i) greater em-
phasis on timely operations and use of
optimum quaniities of inputs, particularly
fertilisers and irrigation ; (ii} Organization
of effective and purposeful Demonstrations
on farmer's fields ; and (iii) Organization
of Farmer's Training along with the
National Demonstrations Programme,

St @laraw wEd ;@@ 9% 939
Afcar ®t ag ¢ agt o AF € I
foaadt afgar & swal & sadr @Y
g afer gat gfar ¥ A € od'a fex
w1 fr 1968-69 & U fagkh graY £
e &7 @ aY § srAar @rgar g
at gfamg gumT dka dfcar w
2 agr gfawig s gaEl dfuae B
WY 34Y g ar Agf & § el e ady
N At wmr 3 & faw W€ gEk e
Qaar § arfe §dz Afcar ¥ faadt ggw
A g FaAr & 3o gal Afear §

2’

SHRI ANNASAHIB SHINDE : This
problem was gone into in depth by the
Punjab Agricultural University and also the
the [Institute of Agricultural Research
(Statistics) and it was found that in arcas
where the yiclds have gone down the reasons
werc mainly seasonal, mainly lack of
moisture in the winter because of failure of
winler rains, But in all irrigated areas
where water was available the yicld has gone
up in almost all the States in the country.

st dimerw ke A o o e
&0 N qdqUaT wrTATeATT § W

FaX gy feqrd § e ara Y M AW
wr sqr wiwtan fwgr § fe aqw 3 of

vt Qi § sed wTw wrd ? g





